585 Written Answers
MANGANESE MINES

© 174, Bhri Sanganna: the
Minister of hburbepleasedtomte

(a) the number of Manganese Mines
working in the State of Orissa;

(b) the number of labourers employ-
ed in each mine;

(c) the rate of minimum wages paid
to the labourers;

(d) the amenities provided to the
labourers at the mines; and

(e) what saleguards have been pro-
vided to wouchsafe that wages are
paid properly to the labourers?

The Minister of Labour (Shri V. V.
Giri): (a) to (e). The Information is
collected and will be placed on

the Table of the House in due course.

FAKIRAGRAM RAILWAY STATION

175. Shri Amjad AJi: Will the
lilalmster of Railways be pleased to
state:

(a) whether there are any wmti.ng
rooms 1st, 2nd or 3rd class in the
Faku-mam Railway Station of Assam
Rail Link;

(b) whether that is the Railway
station from where the new link-line
begins from the old; '

(¢) whether passengers to and from
Dhubri, the Headquarter station of the
District of Goalpore and other stations
to the west of Fakiragram have to
wait for trains of the Assam link-line
in that station; and

(d)lliheanswertuput(a) above
be in the negative, are Government
considering the desirability of construc-
ting waiting rooms to remove the diffi-
culties?
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(b) Yes.

(c) Yes.

(d) In view of the answer to (a)
this question does not arise,

Corron

176. Shri K, G, Deshmukh: (a) Will
the Minister of Food and Agriculture
be pleased to state how much acreage
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of irrigated land is at t under
cotton cultivation in Madhya Pradesh?

(b) What varieties of cotton have
been sown there?

(c) Have these varietieg been in-
cluded in the list of long staple cotton?

The Minister of Food and Agricul-
ture (Sbri Kld'lai). (a) only 139

‘acres in 1950-51

(b) Irrigated acreage under cotton
being wvery negligible, information is
not available.

(c) Doeg not arise.

ESSENTIAL SUPPLIES ('I‘nnémt
PowERs) AcT

177. Shri 8. N. Das: Will the Minis-
grs:::ﬁMMbephmd

(a) to what extent the powers dele-
gated to various State Governments
under the Essential Supplies (Tem-
porary Powers) Act, 1946 were with-
drawn during 1952;

(b) to what extent restrictions on
inter-State movements of icultural
commodities have been owed to

(c) whether the working of these
restrictions have been reviewed?

The Minister  of Food and Agricul-

ture (Shri Kidwai): (a) and (b). Two

statements giving required in-

formation are laid on the table of the

l{]lou?eu.} [See Appendix III, annexure
0.

(c) Yes.

Foop PosITION IN DISTRESSED AREAS
or BrEAR

178, Shri 5. N. Das: Will the Minis-
Fﬁ:ﬁaﬂ&nhhebeplm
0

a) what is the latest food
()ose areas of Bihar mcgosk‘lm
underthedisheasofﬂoodsanddrou&ht
some months back;

‘(b) the extent to which the food
situations have improved or deterio-
rated; and

whether transplantations or
mmpl(c) antations of paddy plants took
place in those areas and what is the
prospect of paddy crop in Bihar?





